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Date Office Report Orders

1,2.,1881, M.FP. 330791

Petitioner through counsel Shri ALK,
Bh?zrduaj. '

The relevant facts of the length

of service and the periocd of service
are not mentioned eithaer in the C,A,
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the M.F. Learned counsel for the
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petiticner may file supplementary a

List the case agein on ©,2.1991,
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(AFITAV BANERST)
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CHAIGRMAN
SRD ) 1.2.,1%81.
8.2.1991,
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'evﬁ:-”': ) Petitioner threugh counsel Shri

A.K,Bharduaj . '

Learned counsel for the petitioner
stated thatamonth's time further be granted
to file an affidavit, Time prayed for his

. cL : qranted, Call on 22 ,5.,1981 ,

(Amitav Banerii)
Chairman
£,2.1891,
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’ Patitioner through counsel Sh:i vV,P, Shérha.~
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" Shri Sharma states that he does ﬁotfﬁ
. sesk f;,prggsithe'M.F. and, therefore, e
| uithdrémé_the same. M.P.;is éccgrdin§1¥ﬂ
o dismissedras-ufthdraun. Thé;D.A. méy be;
'pgturhea-tofSﬁri V.P, Sharma, Counsel Fd#
the petitibngr. - 2 : -K” 
o &
. (AMITAV BANERII) ..

CHA TRMAN
22,3.,91 ,

\

ST -
‘,. .-




